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speeches with "introductiollS" by 
Mirza Afzal Beg. The view put 
forward in these booklt'ts is that the 
people of Jammu and Kashmir hav~ 
still to decide whether the State 
should remain in India, or join 
Pakistan, or become independent. 
Government have made public state· 
ments from time to time to make it 
dear that the issue of Jammu a\1d 
Kashmir, being a part of India, ha~ 
been finally sctLled. 

DELEGATES TO YOtJIH FESTIVAL A r 
SoFIA 

·643. SHRI I~DRAJIT GUPTA: 
Will the Minister of EDUCATI01'; 
be pleast'd to state: 

(a) the number of delegates from 
India to the recent World Youth 
Festival at Sofia; 

(b) wh<'"ther a much larger num-
her of delegates could not go due 
to Government's refusal to give tra-
vel facilities; and 

(c) the' grounds for Government's 
attitude in view of the fact that no 
foreign exchange expenditure was 
involved? 

THE l\fI:-.iISTER OF STATE 11'; 
THE MINISTRY OF EDUCATIO" 
(SHRI BHAGW AT JHA AZAD): 
(a) 85. 

(b) and (c). The 1';ational Pre-
paratory Committee finally submit-
ted a list 'of 100 persons for partki-
pat ion in Sofia FestivaL The li.t 
tncluded 15 names as standby. Clea· 
rance was therefore given to 85 per-
sons only. 

GOVERNME:\ T A(;COMMOD,\T/O:-;S FOR 
I.A,C. EMPLOYEES 

-644_ SHRI D. N.'PATODIA: 
Will the Minister of TOURISM 
AND CiVIL AVIATION be pleased 
to state: 

(a) whether it is a fact that the 
employees of the Indian Airlines Cor-
poration arc not entitled to Govern-
ment residential accommodation; 

(b) whether any decision has been 
taken recently by the Corporation 
to undertake construction of staff 
quarters; 

(c) whether any plan has been 
drawn for this pw-~ose; and 

(d) if so, the details thereof? 

THE MINISTER OF TOURIS~[ 
r\1';D CIVIL AYL\.TION (DR. KA-
RA:\, SI:\,(;H) : (OIl to (c). Yes, Sir. 

(d) The Indian Airlines have plan-
ned the construction of 576 staff 
quarters at Bombay, 464 at Calcutta, 
410 at Delhi and 140 at Madras. 
These proposals are at various stages 
of finalisation. The cost of construc-
tion of these quarters is estimated 
at Rs. 484 lakhs approximately. 

PROPOSED STRIKE BY GOYER. ... ~IE"T 

EMPLOYEES 

·645. SHRI S. M. BANERJEE: 
SHRI J. H. PATEL: 
SHRI S. R. DAMANI: 

Will the Minister of HO:\fE .-\.F-
FAIRS be pleased to state: 

(a) whether it is a fact that al-
most aM the Central GoHrnment 
Employees Organisations except 
those affiliated to I.N.T.U.C. have 
decided to go on a day's token strike 
on the 19th September, 1968; 

(b) if so, the reaction of Govern-
ment thereto; and 

(c) whether this decision has been 
taken because of Government's re-
fusal to refer the question of mini-
mum wage and merger of Dearness 
Allowance to arbitration? 

THE MINIST.ER OF STATE IN 
THE MINISTRY OF HOME AF-
FAIRS (SHRI VIDYA CFlARA~ 
SHUKLA): (a) There have been re-
ports of certain sections of Central 
Government employees having decid-
ed upon a token strike on 19th Sep-
tember, 1968. 

(b) and (c). From reports it ap-
pears thai the Ii" of demands co-
vers a wider range than the two 
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questions relating to th~ grant of 
need based minimum wage and mer· 
ge!" of dearness allowance with pay. 
There have been discussions with 
the employees' representatives on 
most of the points at issue. On the 
question of merger of dearness allo-
wance with pay. Government havc 
offered to negotiate further and 
have not rulcd out arbitration if 
that is found necessary at a later 
stage. The demand for full neutra· 
lisation of the rise in prices has 
still to be discussed in the National 
Council of the .J.C.~f. Government 
are not aware of the considerations 
weighing with those sections of em· 
ployeeswho are talking in terms of 
a strike. 
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